
IN THE HIGH COURT OF DELHI AT NEW DELHI 

F. No. 670 (P/F)/Comp./ DHCfNo. 9-1:, 9- £'2- ' 

Dated:. 12-- h_.. ~ I¥ 
From: 


The Registrar General 


Delhi High Court 


New Delhi. 


To 

(On the website of this Court) 

Sub.: 	 Quotation for Samsung 50" LED of DB Series or higher specifications with five 

years onsite warranty. 

\ Sir, 

'I 
This Court intends to p:urchase, Samsung 50" LED of DB Series or higher 

configuration with five years onsite warranty for the use of this Court. 

The Authorized Vendors are requested to submit the quotations for the same in a 

seaied envelope to the AO (J), Information Technology & Stationery Branch, Lawyers' 

• I Chamber Block-III, Ground Floor, Delhi High Court on or before ~6-1 ~ ~.lo17 clearly 

'mentioning the featu~es/configurations of the p'roduct(s) offered. The validity of rates 

should not be less than 180 days and the taxes applicable should be clearly mentioned. 

The' eilVelope should be addressed in the name of "Registrar General, Delhi High 

Court, New Delhi" and the subject of this letter be superscribed on the envelope. No 

quotations shall be entertained after due date. Envelopes without subject shall be 

summarily rejected. 

This.·Court resetives the. right to modify/amend the quotation letterlTerms and 

Conditions at a later stage. 

Yours truly, 

/1/1-117 
(Rajeev Chauhan) . 

Deputy Registrar (IT) 

for Registrar General 

F. No. 670 (P/F)/Comp./ DHCfNo. t-b 9-6.3 - Dated: Irz-./),-. 19­

CC to:­

1. Dealing Assistant of 90mputer Cell, DHC. , .~ ~Jvvf\ 1;(l;'''h~)l J va' 
Administrative Officer (1) (IT/Sty.) _ 


